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tackle this problem from two aspects.
1f there is difficulty in the matter of
acquisition of land we want to see
that the procedure is simplified so that
land for the construction of houses
in the industrial sector can be made
availablé. Secondly, this committee
will also examine, where in certain
circumstances it has been stated to us
that vast lands were acquired by
industrialists for industrial purposes
of which a large part is still lying
unused, whether part of that land
could not be diverted for construction
of industrial houses.
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Shri P. Venkatasubbaiah: In view of
the fact that there has been a very
unsatisfactory progress so far as
private sector is concerned in provi_d-
ing accommodation to industrial
workers, may I know whether the Gov-
ernment would make it a matter of
policy to insist upon a condition prece-
dert to provide accommodation for the
industrial workers whenever a licence
is issued for a private-sector industry?
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Shri Mehr Chand Khanna: That
question has been examined, it i#
fraught with difficulties.

Shri D. C. Sharma: Have any deci-
sions been taken to take action, puni-
tive, financial or social, against those
industrialists who did not build houses
for any valid reasons?

Shri Shinkre: What does he mean by
‘social’?

Mr. Speaker: Whether any action has
been taken against those who did not
spend the money—that is what he
wants to know.

Shri Mehr Chand Khanna: Therg is
no compulsion in a matter of this
nature.
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Shri Mehr Chand Khanna: The
Ministry which is in charge of this,
is the Ministry of Works and Hous-
ing. But, as I said just now, a com-
mittee has been appointed which
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Shri Basumatari: May I know
whether this plan is under the direct
charge of the Minister of Works and
Housing or whether any committee

has been set up so that they may go
into it?

would help my Ministry in the matter
of development of Shantivanc,
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Shri D, J. Naik: May I know what
would be the cost for developing
Shantivana?

Shri Mehr Chand Khanna: It is
dificult for me to say it at the
moment. But the plan is getting
ready and we should be able to take
a decision in regard to this within
the next two or three months. After
that, I shall be in a position to indi-
cate the approximate financial impli-
cations.
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Mr. Speaker:

question.

I do not allow the
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Prevention of Pollution of Jamuma
Water

+

( Shrl Surendra Pal Singh:
Shri R. G. Dubey:

Shrimati Savitrl Nigam:
Shri Vishwa Nath Pandey:
Shri Bibhuti Mishra:

Shri K. N. Tiwary:

Shri Heda:

Shri Himatsingka:

| Shri Rameshwar Tantia:.
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Will the Minister of Health be pleas-
ed to state:

(a) whether it is a fact that two pro-
jects have now been finalised to check
the inflow of flood waters into the
Jamuna river near Wazirabad in order
to prevent pollution of the Capital’s
supply of drinking water; and

(b) if so, the main features thereof
and the financial implications of the
same?

The Deputy Minister in the Minis-
try of Health (Shri P. S. Naskar): (a)
Yes, Sir.

(b) A statement is laid on the Table
of the Sabha.

Statement

The following two projects for the
prevention of pollution of Jamuna
water are being taken up:—

(1) (a) Embankment from Tail Re-
gulator to Shah Alam Bridge.

This work has been taken up by the
Delhi Administration recently at an
estimated cost of Rs. 3,10,000.00. About
2} lakhs cft. of earthwork was done
upto the middle of February, 1965.

(b) Excavation in roci of the cutfall
which joins Jamma 1,400 ft. below
Wazirabad.

This work is to be done by the
Karnal Drainage Circle of the Govern-
ment of Punjab. The work has re-
cently been started. The target for





